(Open Ceurt)

CENTRAL ADMINISTRATIVE TRIBUNAL
ALLAHABAD BENCH, ALLAHABAD.

Allahabad this the 21st day ef May, 2004 .,

Original Applicatien Ne. 361 ef 1997,

Hen'ble Mr, Justice S.R. Singh, Vice=Chairman. ‘

Han'ble Mr:_S.K- Ha!rai Member" A e

sunil Kumar Sharma S/e Sri R.S. Sharma

R/e Railway Qr. Ne. MB/534-B, Ranli Laxmi Bai Nagar,
Jhanﬁi (U-Pl)

---..‘...Applicant

Coeunsel fer the applicant :- Sri Rakesh Verma

VERSUS

l. Unien ef India threugh the General Manager,
Seuth Eastern Railway Hdg's effice, Calcutta.

2. Chief Persennel Officer, Seuth Eastern Railway,

Head quarters office, Garden Reach, Calcutta. R

sesses s RESPONdents ’

Coeunsel fer the respondents :- Sri P. Mathur l

ORDER

By Hen'ble Mr. Juﬁpiceﬁg.gf_Singp. e

The applicant herein was selected for appeintment

to the pest ef Assistant Driver. He was hewever, declared
medically unfit for the pest. The relilef claimed herein is

that the respondents be directed te censider the applicant

for alternative appeintment in terms of Railway Beard

circular dated 23.11.1979 a copy eof which has been enclesed

as annexure- 6. 1

2. The case of the respondents en the ether hand is
that the applicant was asked te appear in another medical
test vide letteér dated 30.10,1996 te ascertain his fitness

in the lewer alterneriva categery but the applicant did

@)




net respend. In the RA, it has been stated that the

‘

T Tecwed bg AT bl camd- 0D Somet e mamd

letter aferestated was net 6 sent by tbt registered pest

and in the 22IQHMQt&ﬂbE% there can be ne presumptien ef
service of the said letter. Wwe are of the view that it

weuld be in the interest of justice te direct the

e
respendents te arrangefer a fresh medical examinatien ef

the applicant se as te ascertain his fitness in the lewer

alternative categery.

3. Accerdingly the O.A is dispesed eof with directien te
Chief Persennel Officer, Seuth Eastern Railway, Head Quarters
Office, Garden Reach, Calcutta (respendent Ne. 2) sﬁzii kT
arran;tfnr fresh medical examinatien ef the applicant with

a view te ascertain his fitness in the lewer alternative
categery as per rules within a peried of four menths frem

the date of receipt a cepy of this erder. Ne cests.
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